IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 02.07.2026

Court]jamount
Case No.
Fee

1 |A.K.BARIK  [45948/2026(02.07.2026 |WP(C)/16443/2026 |10 | lc |
2 |B.MAHALI 145955/202602.07.2026  |[FAO/31/2026 0 | lc |
3 |s.PADHI 145963/202602.07.2026  |CRLMC/1900/2026 |10 | c |
|4 |s.PADHI 145965/202602.07.2026  |CRLMC/1890/2026 |10 | c |
5 |s.PADHI 145967/202602.07.2026  |CRLMC/1897/2026 |10 | c |
6 |a.x.oaTI 145980/202602.07.2026  [WA/99/2026 10 | c |
7 |B.K.DAS 145984/202602.07.2026  [WP(C)/4192/2025 |10 | c |
|8 |A.P.NANDA  |46001/2026(02.07.2026 |BLAPL/4528/2026 |10 | c |
9 |s.pasH 146005/202602.07.2026  [BLAPL/1621/2026 |10 | c |
|10 |A.K.BUDHIA [46009/2026(02.07.2026 |CRLA/512/2018 10 | c |
11 |s.PRUSTY 146028/2026(02.07.2026  |WP(C)/18233/2026 |10 | c |
12 |s.PRUSTY 146031/2026(02.07.2026 |WP(C)/18166/2026 |10 | c |
|13 |S.PRUSTY 146033/2026(02.07.2026 |[WP(C)/18158/2026 [10 | c |
|14 |S.PRUSTY 146037/2026(02.07.2026  |[WP(C)/18154/2026 |10 | lc |
|15 |S.PRUSTY 146039/202602.07.2026  [WP(C)/18152/2026 |10 | lc |
|16 |S.PRUSTY 146042/2026(02.07.2026  |[WP(C)/18143/2026 |10 | lc |
117 |S.PRUSTY 146045/2026(02.07.2026 WP (C)/18282/2026 |10 | lc |
|18 |S.PRUSTY 146049/202602.07.2026 WP (C)/18248/2026 |10 | lc |
19 |S.PRUSTY 146053/2026(02.07.2026 WP (C)/18223/2026 |10 | lc |
20 |S.PRUSTY 146056/2026(02.07.2026  |[WP(C)/18153/2026 |10 | c |
21 |S.PRUSTY 146059/2026(02.07.2026  [WP(C)/18238/2026 |10 | lc |
22 P K JENA 146068/2026(02.07.2026  |RVWPET/23/2023 |10 | v
23 |T.K.NAYAK  |46073/2026(02.07.2026 |CMP/716/2026 0 | c |
24 |P.K.JENA 146078/202602.07.2026 |FAO/638/2026 0 | c |
25 |S.TRIPATHY [46079/2026(02.07.2026 |WP(C)/4202/2015 |10 | c |
26 |P.K.JENA 146080/202602.07.2026 |FAO/636/2026 o | lc |
27 |P.K.JENA 146081/2026(02.07.2026  |FAO/378/2026 o | lc |
28 |P.K.JENA 146083/2026(02.07.2026  |FAO/338/2026 o | lc |
29 |P.K.JENA 146084/202602.07.2026 |FAO/336/2026 o | lc |
130 [M.R.ROUTRAY [46085/2026|02.07.2026 |WP(C)/8533/2026 |10 | c |




31 |P.K.JENA 146086/2026(02.07.2026  |[FAO/329/2026 0 | lc |
32 |P.K.JENA 146087/2026(02.07.2026 |FAO/328/2026 0 | c |
133 |P.K.JENA 146089/202602.07.2026 |FAO/326/2026 0| lc |
34 |P.K.JENA 146090/202602.07.2026  |[FAO/325/2026 0 | lc |
135 |P.K.JENA 146091/2026(02.07.2026  |[FAO/323/2026 0| lc |
36 |P.K.JENA 146092/2026(02.07.2026  |[FAO/322/2026 0 | lc |
137 |P.K.JENA 146094/202602.07.2026  |[FAO/321/2026 0 | lc |
|38 |A PANDA 146095/202602.07.2026  |[WP(C)/7313/2026 |10 | v
139 |P.K.JENA 146096/2026(02.07.2026 |FAO/318/2026 0 | lc |
140 |P.K.JENA 146097/202602.07.2026  |FAO/316/2026 0 | lc |
|41 |s K DAS 146098/202602.07.2026  |[FAO/448/2026 0 | v
|42 |P.K.JENA 146099/202602.07.2026  |[FAO/313/2026 0 | c |
|43 |P.K.JENA 146100/202602.07.2026 |[FAO/312/2026 0 | c |
|44 |P.K.JENA 146102/202602.07.2026 |[FAO/311/2026 0 | c |
|45 |U P BAG 146103/202602.07.2026  |[WP(C)/35190/2025 |10 | S
|46 |P.K.JENA 146104/202602.07.2026 |FAO/310/2026 0 | c |
|47 |k PARIDA 146106/2026(02.07.2026 WP (C)/37229/2025 |10 | v
|48 |P.K.JENA 146107/2026(02.07.2026  |[FAO/309/2026 0 | c |
|49 |P.K.JENA 146108/202602.07.2026 |[FAO/307/2026 10 | c |
50 |P.K.JENA 146109/202602.07.2026 |[FAO/306/2026 10 | c |
51 |L D SAHOO  [46111/2026(02.07.2026 |WP(C)/15948/2025 |10 | o
52 |A K PANDA  |46114/2026(02.07.2026 |CRLMC/478/2025 |10 | o
53 |A B MALLICK [46116/2026[02.07.2026 |WP(C)/19751/2026 |10 | |
‘54 S ‘46117/2026‘02.07.2026 ABLAPL/7244/2026 ‘7 ’ ’U ’
55 |P. R. SWAIN [46119/2026(02.07.2026 |[WP(C)/17620/2026 |7 | |
56 |A K PANDA  [46120/2026(02.07.2026 |WP(C)/19373/2026 |10 | |
57 |A K PANDA  [46121/2026(02.07.2026 |WP(C)/19310/2026 |10 | |
58 |A K PANDA  [46122/2026(02.07.2026 |WP(C)/19105/2026 |10 | |
59 |A K PANDA  |46125/2026(02.07.2026 |WP(C)/18811/2026 |10 | |
|60 |A K PANDA  |46126/2026(02.07.2026 |WP(C)/18804/2026 |10 | |
61 |A K PANDA  |46129/2026(02.07.2026 |WP(C)/18807/2026 |10 | o |
62 |A K PANDA  [46131/2026(02.07.2026 |[WP(C)/18961/2026 [10 | R
63 |K.C. NAYAK [46133/2026(02.07.2026 |WP(C)/14893/2026 [10 | c |
|64 |J.PRADHAN  [46134/2026(02.07.2026 |[WP(C)/18966/2026 (10 | c |
|65 |K. BARAL 146135/2026(02.07.2026  [WP(C)/18074/2026 [10 | lc |
66 |A K PANDA  [46136/2026(02.07.2026 |[WP(C)/19208/2026 [10 | SR
67 |A K PANDA  [46138/2026(02.07.2026 |WP(C)/19343/2026 [10 | v
68 |S. SWAIN 146142/2026(02.07.2026  [WP(C)/14921/2026 |10 | lc |
69 |S.SWAIN 146143/2026(02.07.2026  |[WP(C)/16487/2026 [10 | lc |
70 A K PANDA  [46146/2026(02.07.2026 |WP(C)/18802/2026 (10 | SR




71 |S.SWAIN 146147/2026(02.07.2026  |[WP(C)/16482/2026 [10 | lc |
72 A K PANDA  [46149/2026(02.07.2026 |WP(C)/18815/2026 [10 | CE
73 |M.NAYAK 146151/2026(02.07.2026 WP (C)/16480/2026 [10 | lc |
74 A K PANDA  [46152/2026(02.07.2026 |WP(C)/19206/2026 [10 | CE
75 |A K PANDA  [46154/2026(02.07.2026 |WP(C)/19334/2026 [10 | v
76 |A K PANDA  [46156/2026(02.07.2026 |WP(C)/19380/2026 [10 | v
|77 |M R ROUTRAY |46158/2026(02.07.2026 |WP(C)/18789/2026 |10 | lc |
|78 |K.C.MAJHI  |46159/2026(02.07.2026 |WP(C)/19325/2026 |10 | lc |
79 |A K PANDA  |46161/2026(02.07.2026 |FAO/449/2026 0 | v
80 |A K PANDA  |46164/2026(02.07.2026 |FAO/645/2019 0 | v
81 |A K PANDA  |46166/2026(02.07.2026 |FAO/784/2018 0 | v
‘82 EAT?ANAYAK ‘46167/2026‘02.07.2026 WP (C) /19307/2026 ‘10 ’ ‘c ‘
183 |M.D.BISWAL [46168/2026(02.07.2026 |[WP(C)/19091/2026 |10 | i |
84 |A K PANDA  [46169/2026(02.07.2026 |FAO/461/2016 10 | u |
185 |M.D.BISWAL [46170/2026(02.07.2026 |[WP(C)/19094/2026 |10 | i |
86 iAT?ANAYAK 46171/2026(02.07.2026 |[WP(C)/19303/2026 |10 c

187 |M.D.BISWAL [46173/2026(02.07.2026 |WP(C)/19110/2026 |10 | i |
88 EA?&NAYAK 46174/2026(02.07.2026 |WP(C)/19298/2026 |10 c

|89 |M.D.BISWAL |46175/2026(02.07.2026 |WP(C)/19068/2026 |10 | c |
90 EA?&NAYAK 46176/2026(02.07.2026 |[WP(C)/19302/2026 |10 c

91 |M.D.BISWAL [46177/2026(02.07.2026 |[WP(C)/19064/2026 |10 | s |
92 EA?&NAYAK 46179/2026(02.07.2026 WP (C)/19324/2026 |10 c

193 |M.D.BISWAL |46180/2026(02.07.2026 |WP(C)/19065/2026 |10 | s |
194 |M.D.BISWAL [46181/2026(02.07.2026 |WP(C)/19067/2026 |10 | s |
|95 |D.K. BEHERA |46184/2026(02.07.2026 |[WP(C)/19074/2026 |10 | s |
|96 |H K MOHANTA [46201/2026(02.07.2026 |[WP(C)/19707/2026 |10 | s |
197 |M R ROUTRAY [46203/2026(02.07.2026 |[WP(C)/14346/2012 [10 | & |
198 M R ROUTRAY [46205/2026(02.07.2026 |[WP(C)/691/2012 |10 | i |
199 |D SAMAL 146206/202602.07.2026  |CONTC/5574/2025 |10 | i |
1100 |s DAS 146210/202602.07.2026  [WP(C)/16929/2026 |10 | s |
101 Eéggéi ?UMAR 46211/2026(02.07.2026 |[WP(C)/17240/2026 |10 c

102 Eéggiﬁ ?UMAR 46213/2026(02.07.2026 WP (C)/18681/2026 |10 c

103 SggiﬁgY 46214/2026(02.07.2026 WP (C)/17214/2026 |10 c

1104 |A K MOHANTY [46216/2026(02.07.2026 |WP(C)/2340/2025 |10 | s |
1105 [P K JENA 146217/202602.07.2026  |TRP(C) /161/2026 |10 | s |




1106 |S.DAS 146222/2026(02.07.2026  |CRLMC/507/2025 |10 | lc |
1107 |P.K.JENA 146223/2026(02.07.2026 |CRLMC/1719/2026 |10 | lc |
1108 N.C.SINHA  [46230/2026(02.07.2026 |CRLMC/1884/2026 [10 | lc |
/109 |[RK MALLICK |46252/2026(02.07.2026 |ABLAPL/7201/2026 |10 | c |
110 |[RK MALLICK |46254/2026(02.07.2026 |ABLAPL/7203/2026 |10 | c |
111 |S.K.BEHERA |46268/2026(02.07.2026 |WP(C)/17254/2026 [10 | lc |
112 |[S.K.BEHERA  |46269/2026(02.07.2026 |WP(C)/17867/2026 |10 | lc |
1113 |P.K.JENA 146273/2026(02.07.2026  |[FAO/308/2026 0 | lc |
1114 |P.K.JENA 146274/2026(02.07.2026  |FAO/635/2026 0 | lc |
115 |R K MAHABHOI [46275/2026(02.07.2026 |WP(C)/14982/2024 |10 | v

DOCUMENT

AVAILABLE
116 |J LENKA 46277/2026 02.07.2026 WP (C) /9526/2018 |10 T8 OMS lu

TO BE

PAID
117 A0 KOMER 46278/2026 02.07.2026  we(C) /1913472026 |7 U
1118 |S BISWAL 146279/202602.07.2026  |RVWPET/329/2022 |10 | S
|119 |H SUNDARA  |46280/2026(02.07.2026 |WP(C)/24853/2023 |10 | S
‘120 Ao KUMAR 46281/2026‘02.07.2026 ABLAPL/7235/2026 ‘7 ’ ’U ’
121 |S K BEHERA  |46283/2026(02.07.2026 |WP(C)/456/2009 |10 | S
122 [M X RANA 146284/202602.07.2026  |[FA/139/2019 7 | S
1123 B K SENDHA  [46286/2026(02.07.2026 WP (C)/18703/2025 [10 | SR
1124 |P K NAYAK  |46287/2026(02.07.2026 |CRLMC/1732/2026 |10 | SR
1125 [P K JENA 146288/2026(02.07.2026  |CRLMC/1719/2026 |10 | v
1126 |D BISWAL 146289/2026(02.07.2026  [WP(C)/18957/2026 |10 | SR
127 Eéﬁi§SEEOL 46290/2026 (02.07.2026 | ABLAPL/7274/2026 |7 U
1128 |D BISWAL 146291/202602.07.2026  |[WP(C)/18948/2026 |10 | SR
129 Eéﬁi§SEEOL 46292/2026(02.07.2026 | ABLAPL/5739/2026 |7 U
|130 [N K ROUT 146293/2026(02.07.2026 WP (C)/19562/2026 |10 | SR
1131 |J. D. MUDULI |46294/2026(02.07.2026 |CRLMC/1969/2026 |7 | v
1132 R. DAS 146300/202602.07.2026 |[WP(C)/18809/2026 |10 | c |
1133 |A. R. MISHRA|46303/2026(02.07.2026 |[WP(C)/19575/2026 [10 | c |
1134 M PANDA 146304/2026(02.07.2026  |CONTC/2289/2026 |10 | v
135 A TRIPATHY [46309/2026(02.07.2026 |BLAPL/5049/2026 (10 | v
1136 |P K MALLICK [46311/2026(02.07.2026 |[WA/277/2025 0 | SR
137 |G BARIK 146316/2026(02.07.2026 |CRLMC/4465/2024 |10 | SR
1138 |D SAMAL 146318/2026(02.07.2026 |CRLMC/1938/2026 |10 | v |
1139 |s GHOSH 146320/2026(02.07.2026 WP (C)/24988/2024 |10 | v




1140 |A SUNDARAY [46321/2026(02.07.2026 |CONTC/4648/2025 [10 | v
141 [B BARIK 146322/2026(02.07.2026  |CONTC/3365/2026 |10 | CE
142 [B BARIK 146323/202602.07.2026 |[WP(C)/14712/2026 |10 | o
1143 [N K ROUT 146324/2026(02.07.2026 WP (C)/12466/2026 [10 | CE
144 |D NAYAK 146325/202602.07.2026 |[WP(C)/18834/2026 |10 | o
1145 |[H S PAIKRAY |46326/2026(02.07.2026 |ABLAPL/5484/2026 |10 | o
146 M.K.SWAIN  |46329/2026(02.07.2026 |JCRLA/36/2007 0 | lc |
1147 |H S PAIKRAY |46334/2026(02.07.2026 |ABLAPL/5550/2026 |10 | v
1148 |S K PARIDA  |46335/2026(02.07.2026 |CRLMC/2036/2026 |10 | v
149 | pag |46336/2026(02.07.2026  |ABLAPL/7276/2026 |7 U

1150 |[s K PARIDA |46337/2026(02.07.2026 |WP(C)/9693/2026 |10 | SR
151 | pag |46338/2026(02.07.2026 |CRLMC/1607/2026 |10 U

1152 |J C BARAL  |46339/2026(02.07.2026 |ABLAPL/52/2026 |10 | o
153 | R SAHOO  [46340/2026(02.07.2026 |WP(C)/1889/2014 |10 | o |
1154 |D.P.PATTNAIK 46349/2026(02.07.2026 |ABLAPL/7196/2026 |10 | c |
|155 |D.P.PATTNAIK [46351/2026(02.07.2026 |ABLAPL/7213/2026 |10 | c |
|156 |D.P.PATTNAIK |46353/2026(02.07.2026 |ABLAPL/7231/2026 |10 | c |
|157 |M.D.BISWAL |46355/2026(02.07.2026 |WP(C)/37314/2020 |10 | c |
158 |M.NAYAK 146356/202602.07.2026  |[WP(C)/37314/2020 |10 | c |
|159 |[K.N.SAHOO  |46357/2026(02.07.2026 |WP(C)/14715/2012 |10 | c |
1160 |S.C.PANI 146360/202602.07.2026  |[WP(C)/19920/2012 |10 | c |
/161 |M.BEHERA 146366/202602.07.2026 |[CMP/1017/2026 0 | c |
1162 [N K ROUT 146372/202602.07.2026  |[WP(C)/17389/2026 |10 | SR
1163 [N K ROUT 146373/2026(02.07.2026  [WP(C)/19709/2026 |10 | SR
1164 |s SAMAL 146374/2026(02.07.2026 WP (C)/19457/2026 |10 | v
1165 |s SAMAL 146375/2026(02.07.2026 WP (C)/19544/2026 |10 | v
1166 |S N MSIHRA |46376/2026(02.07.2026 |ABLAPL/11170/2025[10 | |
1167 MD A AHMAD |46377/2026(02.07.2026 |WA/2586/2024 0 | A
1168 |D BISWAL 146378/202602.07.2026 |FAO/646/2026 0 | |
1169 |D BISWAL 146379/202602.07.2026 [WP(C)/17160/2026 |10 | |
1170 |D BISWAL 146380/2026(02.07.2026  |[WP(C)/19306/2026 |10 | o |
1171 |D BISWAL 146381/202602.07.2026  |[WP(C)/19144/2026 |10 | o
1172 |D BISWAL 146382/202602.07.2026  |FAO/634/2026 0 | v
173 |M.R.SAHOO  |46383/2026(02.07.2026 |ABLAPL/18808/2019|10 | lc |
1174 |S BISWAL 146384/2026(02.07.2026  WP(C)/5951/2025 |10 | v
1175 |A B MALLICK |46387/202602.07.2026 |CRLMC/2018/2026 |10 | v
1176 A B MALLICK [46388/2026(02.07.2026 |CRLMC/2017/2026 (10 | v
1177 A B MALLICK [46389/2026(02.07.2026 |[WP(C)/4515/2026 [10 | v
1178 A B MALLICK [46390/2026(02.07.2026 |WP(C)/5889/2026 (10 | v




1179 A B MALLICK [46392/2026(02.07.2026 |CRLMC/2005/2026 [10 | v
1180 A B MALLICK [46393/2026(02.07.2026 |CRLMC/2020/2026 [10 | CE
1181 A B MALLICK [46394/2026(02.07.2026 |CRLMC/2004/2026 [10 | v
1182 D BISWAL 146395/202602.07.2026  |[WP(C)/19355/2026 |10 | o
1183 [P K JENA 146396/2026(02.07.2026  |MATA/434/2024 0| o
1184 B DAS 146397/2026(02.07.2026  |CMP/90/2026 0 | v
1185 [P BEHERA 146398/2026(02.07.2026 |CRLA/510/2026 0 | v
1186 |P BEHERA 146399/202602.07.2026  |MATA/53/2024 10| v
1187 D DASH 146400/202602.07.2026  |RSA/129/2026 0 | v
/188 |P BHAGAT 146401/202602.07.2026  |[WP(C)/18722/2026 |10 | v
1189 D DASH 146402/202602.07.2026  |[RSA/127/2024 0 | v
1190 |S DASH 146403/202602.07.2026 |CRLMC/1487/2026 |10 | SR
1191 |S DASH 146404/202602.07.2026 |CRLMC/1488/2026 |10 | S
1192 [P K PANI 146405/202602.07.2026  |CRLMC/1235/2026 |10 | S
1193 |S DASH 146406/202602.07.2026 |CRLMC/1490/2026 |10 | S
1194 |A B MALLICK [46407/2026(02.07.2026 |ABLAPL/7296/2026 |10 | S
1195 A B MALLICK [46408/2026(02.07.2026 |CRLMC/1791/2026 (10 | v
‘196 gAﬁAgTA ‘46409/2026‘02.07.2026 CMP/883/2026 ‘10 ’ ‘U ‘
1197 |s K PARIDA |46410/2026(02.07.2026 |ABLAPL/7339/2026 (10 | v
1198 D SAMAL 146411/2026(02.07.2026 |CRLMC/1306/2026 |10 | v
1199 R K SAHU 146412/2026(02.07.2026  |[WP(C)/18800/2026 |10 | v
200 [N K ROUT 146413/2026(02.07.2026  |[WP(C)/30334/2025 |10 | v
201 [M K PATI 146414/202602.07.2026  [WP(C)/33311/2025 [10 | |
202 |s SAMAL 146415/202602.07.2026 [WP(C)/9241/2014 |10 | |
203 [P K PANI 146416/202602.07.2026 |[RFA/30/2009 0 | |
204 [B DAS 146418/202602.07.2026  [WP(C)/23312/2023 |10 | |
205 |A K PANDA  |46419/2026(02.07.2026 |FA/194/1982 0 | |
206 [B DAS 146420/202602.07.2026  [WP(C)/9775/2014 |10 | |
207 [B DS 146421/202602.07.2026  [WP(C)/23315/2023 |10 | |
208 | R NAYAK  [46422/2026(02.07.2026 |0JC/9866/1998 0 | |
209 [N K ROUT 146423/202602.07.2026  |[WP(C)/24177/2022 |10 | SR
210 |Y DAS 146424/2026(02.07.2026  |SARO/2/2023 0| v
211 |Y DAS 146425/202602.07.2026  |SA/362/1982 0 | v
212 [N K ROUT 146426/2026(02.07.2026  [WP(C)/19140/2012 [10 | v
[ | | ‘Total 2093

N I C (Software Team)




